| TEM NO. 121 REG STRAR COURT. 2 SECTION 111
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (Civil) No(s).3469/2011

COW SSI ONER COMMERCI AL TAX, UP Petitioner(s)
VERSUS
DHAMPUR SUGAR M LLS LTD. & ANR Respondent (s)

(Wth appln(s) for c/delay in filing SLP and prayer for interim
relief ))

Date: 11/04/2011 This Petition was called on for hearing today.

For Petitioner(s) Ms. Shal i ni  Kumar, adv.
M. @nnam Venkat eswar a Rao, Adv.

For Respondent (s) M. Prasenjit Keswani, adv.
Ms. Suj ata Kurdukar, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
Respondent No. 1 seeks a weeks time for filing
counter affidavit. Respondent No.2 is still awaited. It
is subnitted on behal f of Respondent no. 1 t hat

Respondent No.2 is a Authority under the petitioner.
Hence petitioner seeks dasti to the Respondent No. 2.
G anted. Take steps within a weeks as a | ast chance
| ssue dasti. Await.

List the matter on 2.05.2011.

(Suni |l Thonas)
Regi strar
SB



